INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF A BENCH FOR 05-MAY-2026 (TUESDAY)

BEFORE HON'BLE PAWAN SINGH JUDICIAL MEMBER
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 7

| st | Appeal Number A$:':: " - . Assessee Name - Remarks
ITA ' '
1 | 5511/MUM/2025 2015-16 | [A] ANKIT BHOGILAL KUBADIA (E-FILE)
5 CITA 2005-06 | [A1 ALLIANCE INTERMEDIATERIES & NETWORK PVT LTD (E-
| 7134/MUM/2025 | FILE) ' :
3 ITA 2006-07 | /AT ALLIANCE INTERMEDIATERIES & NETWORK PVT LTD (E-
. 7140/MUM/2025 : FILE) ' :
4 ITA 2007-08 | [A] ALLIANCE INTERMEDIATERIES & NETWORK PVT LTD (E-
7141/MUM/2025 FILE)
5 ITA 2008-09 | [A] ALLIANCE INTERMEDIATERIES & NETWORK PVT LTD (E-
* | 7142/MUM/2025 FILE)
6 ITA 2009-10 | (A1 ALLIANCE INTERMEDIATERIES & NETWORK PVT LTD (E-
7143/MUM/2025 FILE) ‘
, ITA ~ .,
7 | 7144/Mum/2025 | 2010-11 | [ATALLIANCE INTERMEDIATRIES & NETWORK PVT LTD (E-FILE)
. ITA e |1 ' —— ] :
8 | 7g47/MuM/2025 | 200506 [D] ALLIANCE INTERMEDIATRIES & NETWORK PVT LTD (E-FILE)
ITA - - PR N
9 | 7g48/MUM/2025 2006-07 | [D] ALLIANCE INTERMEDIATRIES & NETWORK PVT LTD (E-FILE)
| ITA | ' ATR ~
10 | aq0/mumy2025 | 2007-08 [D] ALLIANCE INTERMEDlIATRIE__S & NETWORK PVT LTD (E-FILE)
- TTA | ' T .
11| Jo62/MUM /2025 2008-09 |[D] ALLIANCE INTERMEDIATRTE§ & NETWORK PVT LTD (E-FILE)
ITA o e '
12 | 2963/MUM/2025 | 2009-10 [D] _ALLIANCEINTERMEDIATR.IE:S. & NETWORK PVT LTD (E-FILE)
— . —
13| Jo6a/MuM/2025 | 2010-11 | [D] ALLIANCE INTERMEDIATRIES_ & NETWORK PVT LTD (E—FILE_)
' ITA o
14| 587 /MUM/2025 NA  [[A] AQUAKRAFT FOUNDATION__
, ITA i et
15 | s6g2/mumy2025 | 201516 [A] ABHISHEK TAJRAJ DOSHI )
- ITA - '
16 | goaz/MuMy2025 | 201213 |[D]ATUL PROPERTIES (E-FILE)
ITA ‘ '
17| go043/MUM/2025 | 2013-14 | [D]ATUL PROPERTIES (E-FTLE),-
' ITA . o s
18 | gs00/MuM/2025 | 201415 |[ATMR. LALIT KUMAR ROSHANLAL BOHARA
ITA . -
19| 9165/MUM /2025 2016-17 | [A] MESSRS SIDDHI INVESTMEN_'I"S
ITA e,
20 | g3sq /MUM/2025 2016-;7 [D] ASIAN BOILER ENGINEERS PVT LTD (E-FILE)
21 |CO 124/MUM/2026( 2016-17 |[A] ASIAN BOILER ENGINEERS PVT LTD (E-FILE)
ITA . . ;
22 9516/MUM/2025 | 2019-20 |[D] AGV CONSULTANTS (E-FILE)




REVISED CAUSE LIST OF A BENCH FOR 05-MAY-2026 (TUESDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 7

Srl | Appeal Number A$:|;t. , Aséesséé.N_‘ame Remarks
23 316/MIJa/2026 2020-21 | [A] SUNIL GOVIND NAIK (E-FILE)

24 | 468 /MIJ,{,\, 12026 | 200405 [A] ASHOK NAGAR CO-0P. HOUSING SOCIETY LTD. (E-FILE)

25 | 1649/;'3:4/2026 2015-16 | [A] AISHA MOHAMMED ISMAIL SHAIKH (E-FILE)

26 ieéz/nﬂjﬁd/zozé | 2012-13 | [A] ASHWIN RAMESH SAKSENA (E-FILE)

27 1669/%':‘4/2026 2018-19 | [D] AAACORP EXIM INDIA PVT. LTD. (E-FILE)

28 | yens /nma/zoze- 2011-12 | [A] AMEETA JAGDISH THACKERSEY (E-FILE)

29 1692/MIE?4/2026 2018-19 | [A] LENYADRT SAHAKARI PATHPEDHI MARYADIT (E-FILE)

30 1694/%'?\4/2026» 2018-19 | [A] AMITA SURESH SHAH (E-FILE)

31| 16ag/ pﬁ?\ /2026 | 2015-16 | [A] AISHA MOHAMMED I.S.M‘A-I‘L: .S_‘HAIVKH (E-FILE)

Assistant Registratj

04-May-2026]




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF B BENCH FOR §-MAY-2026 (TUESDAY)

BEFORE HON'BLE JUSTICE (RETD ) C v BHADANG, PRESIDENT
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 1

Srl Appéal.vl\iurrljbe.l- Ai:':: A§§e§see Name Remarks
1 |rTA 85'91‘/MUM/2'025' 2017-18 | [A] BHGAWATI ABHILASHA CONVENTURE

2 | ITA38/MUM/2026 | 2012-13 |[A] SOHANLAL SEWARAM JAGG (HUF) (E-FILE)

3 | ITA 155/MUM/2026 | 2018-19 | [A] SATISH JAMNADAS DATTANI

4 | ITA 694/MUM/2026 2020-21 | [D] NITIN KSHIRSAGAR (I'-IUF): (E-FILE)

5 |ITA 1283/MUM/2026| 2018-19 |[A] NEELESHKUMAR RADHESHYAM LAHOTI

6 |ITA'1451/MUM/2026| 2017-18 |[A] SHAILESH CHANDRAKANT MORE '

; _rrA-1551 IMUM/2026 2025_26 S[:\\’g' g:FEEEFYEéE( 5/?:1;;5 AATH KOTI NANI PAKSHA STHANAKVASI JAIN
8 |ma 1ss2/muM/2026| 202526 S[//3:\13l ggl?gEF}/EIE.;E PARLE AATH KOTI NANI PAKSHA STHANAKVASI JAIN
9 |rTA 1565/MUM/2026 2016-17 | [A] SBI SME CITY-CREDIT CENTRE MUMBAI (E-FILE)

10 {ITA 1566/MUM/2026| 2017-18 | [A] SBI SME CITY CREDIT CENTRE MUMBAI (E-FILE)

11 |TTA 1569/MUM/2026|  2017-18 | [A] SBI RACPC ANDHERT BRANCH (E-FILE)

12 |ITA 1570/MUM/2026 2016-17 |[A] STATE BANK OF INDIA ZONAL OFFICE MUMBAI (E-FILE)

13 [ITA 1572/MUM/2026|  2017-18 |[A] STATE BANK OF INDIA GOREGAON WEST BR. (E-FILE)

14 |ITA 1624/MUM/2026| 202223 |[A] SHREE KRISHNA INFRA AND DEVELOPERS (E-FILE)

15 |ITA 1625/MUM/2026 2018-19 | [A] SALIM ABUBAKAR NAGANI (E-FILE)

16 |ITA 1632/MUM/2026| 2016-17 |[A] SANOBAR AJAZ AHMED SAUDAGAR

17 |ITA 1555/MUM/2026| 2026-27 | [A] BIJA CONSERVATION FOUNDATION (E-FILE (C/F))

18 |ITA 1556/MUM/2026| 2026-27 | [A] BIJA CONSERVATION FOUNDATION (E-FILE (C/F))

[




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF D BENCH FOR 05-MAY-2026 (TUESDAY)

BEFGRE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 4

Assmt.

ITA 3939/MUM/2025

[D] RANA KAPOOR (E-FILE)

Sri | Appeal Number Year Assessee Name ‘Remarks
1 JITA 1242/MUM/2026) 2019-2020 | [A] RAKESH BALDEVRAJ JUNEJA (E-FILE)
2 | ITA 413/MUM/2026 | 2007-08 [A] M/S. RAVAL AND COMPANY
3 [ITA 7592/MUM /2025 201819 ° DE//\x]R y/:\l;JII:rANA AZAD ALPSANKHYANK ARTHIK VIKAS MAHAMANDAL
4 |TTA 1228/MUM/2026] 2016-17 |[A] REVATI NARAYAN JANGAM (E-FILE)
5 | ITA 578/MUM/2025| 2011-12 |[D] DILIP GOVIND RATHOD (E¥FI‘LING)
6 [ITA 2250/MUM/2025| 2014-15 | [D] DINESH CHOUDHARY (E-FILE)
7 Jssssproryaaes] s 10 LIS CRERTEVENTURESNT) PRV LiGORAER
8 |ITA 3088/MUM/2025| 2017-18 |[D] MORGAN CREDITS PRIVATE LIMITED (E-FILE)
9 ‘|rTA 3089/MUM/2025| 2018-19 | [D] MORGAN CREDITS PRIVATE LIMITED (E-FILE)
10 {ITA 3547/MUM/2025] 2022-23 - | [A] RAB ENTERPRISES, (INDIA) PVT.LTD
11 |ITA 3548/MUM/2025| 2020-21 1|[A] RAB ENTERPRISES (INDIA) PRIVATE Iv_I'MI»TED
12 [TTA 3848/MUM/2025| 2018-19 | [D] RAB ENTERPRISES (INDIA) PRIVATE LIMITED (E-FILE)
13 [ITA 3867/MUM/2025| 2015-16 |[D] RAB ENTERPRISES (INDIA) PRIVATE LIMITED (E-FILE)
14 |[TA 3868/MUM/2025| 2017-18 | [D] RAB ENTERPRISES (INDIA) PRIVATE LIMITED (E-FILE)
15 [ITA 3869/MUM/2025| 2016-17 |[D] RAB ENTERPRISES (INDIA) PRIVATE LIMITED (E-FILE)
16 [ITA 3870/MUM/2025| 2020-21 -| [D] RAB ENTERPRISES (INDIA) PRIVATE LIMITED (E-#ILE)
17 |ITA 3871/MUM/2025| 2022-23 | [D] RAB ENTERPRISES (INDIA) PRIVATE LIMITED (E-FILE)
18 |ITA 2863/MUM/2025| 2018- 19 [A] RURBAN SMART INFRA VENTURES (INDIA) PRIVATE LIMITED
| 19 [I7A 3091/MUM/2025| 2018-19 l:[I?]E )RURBAN SMART INFRAVENTURES (INDIA) PRIVATE LIMITED (E-
20 |ITA 3298/MUM/2025| 2022-23 | [A] RUBAN SMART INFRAVENTURES (INDIA) PRIVATE LIMITED
| 21 |[TA 3664/MUM/2025| 2020-21 F[;{)jE \RURBAN SMART INFRAVENTURES (INDIA) PRIVATE LIMITED (E-
22 [rTA 3947/MUM /2025 201617 F{Ill)_]& )RURBAN SMART INFRAVENTURES (INDIA) PRIVATE LIMITED (E-
23 TTA 3048/MUM/2025  2022-23 F[zDL]E )RURBAN SMART INFRAVENTURES (INDIA) PRIVATE LIMITED (E- -
24 [TA 3943/MUM/2025( 2018-19  [D] DOIT CREATIONS (INDIA) PRIVATE LIMITED (E-FILE)
25 |ITA 3944/MUM/2025| 2016-17 |[D] DOIT CREATIONS (INDIA) PRIVATE LIMITED (E-FILE)
26 [ITA 3937/MUM/2025] 2017-18 | [D] RANA KAPOOR (E-FILE)
27 [ITA 3938/MUM/2025| 2014-15 | [D] RANA KAPOOR (E-FILE)
28 2015-16




REVISED CAUSE LIST OF D BENCH FOR 05-MAY-2026 (TUESDA‘Y)‘

'BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 4

Assmit,

2016-17

‘ Saj! Appeal N»umber " Year Assgssee"Name _Remarks -
29 |I7A 3940/MUM/2025 2019-20 [D] RANA KAPOOR (E-FILE)
30 |ITA 3941/MUM/2025| 2016-17 | [D] RANA KAPOOR (E-FILE)
31 [ITA 3942/MUM/2025} - 2018-19. | [D] RANA KAPOOR (E»F;Lé)
32 |ITA 4536/MUM/2025 2017~18 -1 [D] RANA KAPOOR (E«FILE)
33 {ITA 4537/MUM/2025 2016-17 {[D] RANA KAPOOR (E-FILE)
34' ITA 5595/MUM/2025| 2019-20 | [A] DINESH HIRAN
35 [ITA 6467/MUM/2025| 2014-15 | [A] RAJKUMAR (E-FILE)
36 |ITA 6765/MUM/2025| 2013-14 |[A] RAIKUMAR (E-FILE)
37 [ITA 7589/MUM/2025] 2012-13 |[A] RAJENDRA MUNILALJI HIRANI (E-FILE)
38 |ITA 7692/MUM/2025] 2012-13 | [A] ROYAL FANTASY CONSTRUCTION PRIVATE LIMITED
39 {ITA 8392/MUM/2025{ 2016-17 | [A] DHANAWADE TRANSPORT SERVICE (E-FILE)
40 {ITA 8424/MUM/202’S 2018-16 [A] MAAN HOUSING DEVELOPMENT (E-FILE) -
41 |ITA 8742/MUM/2QZS 2020-21 | [A] RELIANCE R_ETAIL LIMITED '
42 _ITA_ 8850/MUM/2025! 2020-21 |[D] RELIANCE RETAIL LIMITED (E-FILE)
43 |ITA 8783/MUM/2025| ~2022-23 | [A] MOHD IRFAN ANWAR QURESHI (E-FILE)
44 ITA 1442/MUM/2026| 2013-14 | [A] ROOPESH CHAITANYA PATEL )
45 7 1459[MUM/2026 2016-2017 F[’E’?—]Eg{OHAN M THAKKAR LEGAL HEIR OF LATE MAHESH N THAKKAR (E-
46 |ITA 1460/MUM/2026] 2024-25 [A] RUNWAL DEVELOPERS LIMITED (E-FILE)
47 |ITA 1463/MUM/2026] 2020-21 | [A] DEVANG HEMENDRAKUMAR SHAH (E-FILE)
48 [ITA 1464/MUM/2026] 2014-15 | [A] ROYAL COMPSERVICES PRIVATE LIMITED (E-FILE)
49 [ITA 1479/MUM/2026] 2011-12 | [A] SHRI RAMCHANDRA GANA BHAGAT -
50 |ImA 1502/MUM/2026| 2019-20 | [A] M/S. R.D CONSTRUCTION
51 |ITA 1533/MUM/2026] 2011-2012 | [A] RONCH POLYMERS PRIVATE LIMITED (E-FILE)
52 |ITA 1609/MUM/2026

[A] RAMANI HOTELS LTD/RAMEE GUESTLINE HOTEL (E-FILE)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF E BENCH FOR 05-MAY-2026 (TUESDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER

IN COURT ROOM 3

St Abpeal Number Aszr::. | Assessee Namé Remarks
1| g34/mMumyj2025 | 201415 | [A] HANOZE HARISH THAKKAR
2 | 161 /r}uTJ};a 12026 | 2014-2015 | [A] TATA SONS PRIVATE LIMITED (E-FILE)
3 | 1707 /NIIEAM /2026 | 201819 | [A] MURTUZA ABDULHUSAIN MOOKHTIAR
4| 171 /I\fﬂl’\‘,‘ 12026 | 2013-14 | [A] MERIDIAN CLOTHING COMPANY PRIVATE LIMITED
3 /NIIE’;,I 12026 | 2014-15 | [A] MERIDIAN CLOTHING COMPANY PRIVATE LIMITED
6 | 1713 /I\fuTJ’:,, 12026 | 2015-16 | [A] MERIDIAN CLOTHING COMPANY PRIVATE LIMITED
7 I /pm/l 12026 | 20112012 [A] HIMZ\NG; SANJAY PADWAL (E-FILE)
N /pﬁ\a 12036 2019-20 | [A] THANAWALA BROTHERS & INNS PVT LTD (EFILE)
9| 1743 /»ﬂf?a /2026 2013-14 | [D] MIRCO ANKUR DEVLOPERS (E-FILE) | ‘
10| 1746 /NI"TJ’:,I 12026 | 201213 | [D] KRETEKA INVESTMENTS PRIVATE LIMITED (E-FILE)
1] 77 /nfqul\w /206 | 202324 | [D] ESMART ENERGY SOLUTIONS LIMITED (E-FILE)
12| 4367 /I\}IIJ?/I 12026 | 2026-27 | [A] KUTCHI JAIN FOUNDATION (E-FILE)
13{ 4306 /1\2&4 12026 | 202627 | [A] KUTCHL JAIN FOUNDATION (E-FILE) |
iy ITA 702627 | [A] SHREE KUTCHI VISHA OSHWAL JAIN MAHAJAN MUMBAT (E-
4411/MUM/2026 FILE)
s A 202627 | [A] SHREE KUTCHI VISHA OSHWAL JAIN MAHAJAN MUMBAL (-
4412/MUM/2026 FILE) | |
T /,JIB:,, 12026 | 2018 | [D] SURAJ HEIGHTS B CO OP HOUSING SOC LIMITED (E-FILE)

Assistaijt Registrar]

Ve, 04-May-2026

e

A




'INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

BEFORE HON'BLE\NAREND_ER KUMAR CHOUDHRY, JUDICIAL MEMBER

REVISED CAUSE LIST OF F BENCHiFOR’ 05-MAY-2026 (TQESDAY)

AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 6

s | Appeai Nu_mbel; Assmt. Year Assesseé Name Remarks
1 | ITA3606/MUM/2025 | * 2016-17 [A] MANSUR MEHTA (E-FILE) _
2 | TTA3607/MUM/2025 | 2017-18 | [A) MANSUR AsuaAkER ‘I:\%IEHTA (E-FILE)
3 | ITA 3608/MUM/2025 2018-19 | [A} .IV_IAN'SUR" ABUBAKER MEHTA (E-FILE)
4 | TTA 3609/MUM/2025 | 201920 |[A] MANSUR ABUBAKER MEHTA (E-FILE)
5 | rmA3610/MUM/2025 | 202021 [[A] MANSUR ABUBAKER MEHTA (E,-FILE)
6 | ITA3611/MUM/2025 | 202122 Al MANSUR ABUBAKER MEHTA (E-FILE)
7 | ITA 3612/MQM/2025 2022-23 | [A] MANSUR ABUBAKER MEHTA (E-FILE)
8 | A 3820/MUM/2025 ]  2017-18 | [D] MANSUR ABUBAKER MEHTA (E-FILE)
-9 | ITA 3834/MUM/2025 2019 [D] MANSUR ABUBAKER MEHTA,(EQFILE)
10 | ITA3835/MUM/2025 | 2020-21 |[D] MANSUR ABUBAKER MEHTA (E—FILE)_
11 | ITA3836/MUM/2025 | 202122 [D] MANSUR ABUBAKER MEHTA-_‘&E-FILE)
12 | ITA3837/MUM/2025 | 2022-23 | [D] MANSUR ABUBAKER MEHTA (E-FILE) E
A3 | ITA5393/MUM/2025 | 2018-19- | [A] UNIVERSITY OF MUMBAI (E-FILE)
14 | ITA 6520/MUM/2025 | 2012-13 | [A] MR. JIGAR PRATAPRAY VORA
15 | ITA 652 1/MUM/2025 | 2013-14 [A] MR. JIGAR PRATAPRAY VORA
16 | ITA 9303/MUM/2025 | 2015-16 |[D] UNITED EDUCATION SOCIETY (E-FILE)
17 IT_A:9/MUM/2026 2018-19 | [D} MOHAMMED AFZAL MUCHHADA (E-FILE)
18| ma 68/MUM/2026 2017-18 | [A] JAYA RAMESH GUNJAL (E-FILE) '
19 | A i386/MUM/2026 2020-20_21 [A] VAIBHAV MORARKA (E-FILE) -~
20 | ITA 1429/MUM/2026 | 2020-2021 |[A] VAIBHAV MORARKA (E-FILE) ,
21 | ITA1729/MUM/2026 | 2018-19 | [A] SEMPLICE CORPORATE SOLUTIONS PRIVATE LIMITED (E-FILE)
22 | TTA 1744/MUM/2026 | 2014-15 |[D] MICRO ANKUR DEVELOPERS (E-FILE) '
23 | ITA 1747/MUM/2026 | 2020-21 [D] FIROZ MADADALT MERCHANT (E-FILE)
24 | ITA 1755/MUM/2026 | 2016-17 | [A] SUVARNA RAJAN MURANIAN
25 | ITA 1756/MUM/2026 |. 2020-21 | [A] MAULIK ARVINDKUMAR DESAI
26 | ITA 1757/MUM/2026 |  2008-09 | [A] M/S. STAR BRILLIAN
27 | ITA'1763/MUM/2026 | 2017-18 | [A] SBI RACPC GHATKOPAR WEST BRANCH (E-FILE)
28 | ITA 1770/MUM/2026 | 2023-24 | [A] VIJAY SHARAD BADHAN (E-FILE)
29 | ITA 1772/MUM/2026 | 2017-18 | [D] URMILA SHIVRATAN GUPTA (E~F1Lé)
30 | ITA 1774/MUM/2026 2019 [D] VARSHA P SHAH (E-FILE)
31 | A 1723/MUM/2026 | 2018-19 | [A] JEEVAK CONSULTANTS LLP (E-FILE)

N

e t Registrar,
v 7 0d-May-2026]




